
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHLY:- FEBRUARY & MARCH, 2020"

No. of Family Courts Pendency Position in Family Courts

51. Name ()f the Family Courts Exists
No. Judgeship or not Opening Balance

Institution during the Disposal during the
Pendency as on

Sanctioned Working
as on 01.02.2020

months of February & months of February &
31.03.2020

March,2020 March,2020

1 Angul Exist I I 300 36 39 297
2 Balasor e Exist 1 I "" -," 145 82 3586.))-.)

3 Bargarh Exist I I 976 42 V) 986.)~

4 Bha drak Exist I I 2884 109 110 2883
5 Bolangir Exist I 1 551 17 17 551
6 BOLJdh Exist I I 239 II 18 232
7 Cuttack Exist I I 3311 169 118 3362
8 Dhenkanal Exist I 1 582 74 64 592
9

Ganjam,
Exist I 1 2216 138 90 2264

Berh amp ur
10 Jaga t singh pu r Exist I I 1054 57 77 1034
II Jajpur Exist 1 I 1522 73 7 1588
12 Kalahan di,

Exist 1 I 260 14 12 262
Bhawanipatna

13 Kendrapara Exist I I 2989 137 212 2914
14 Keonjhar Exist I I 715 67 54 728
15 Khurda Exist I I 1567 83 47 1603
16 Bhubaneswar Exist I I 5354 218 89 5483
17 Koraput, Exist I I 467 27 17 477

Jeypore

18 MaYLJrbhanj,
Exist I I 1540 58 27 1571

8aripada
19 Nab arangp ur Exist I I 165 19 22 162
20 Nayagarll Exist I I 1087 75 100 1062
21 Phulbani Exist I I 252 22 24 250
22 Puri Exist I I 1297 64 0 1361
')~ Rayagada Exist I I 150 22 22 150-.)

24 Sarnb alpur Exist I I 787 ~') 33 786.)~

25 Sonepur Exist I I 307 II 33 285
26 Sun dargarh,

Exist I I 1174 86 158 1102
Rourkela

TOTAL 26 26 35269 1806 1504 35571


